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FORM-9

MONTHLY REPORT OF COMPLIANCE WITH THE 3 ADJOURNMENT RULE DURING THE MONTH OF JANUARY 2024

Sl.
No.

Court

District

Case Type

Case Number

Date of
Institution

Date of
Disposal

Number of
Days between
Institution
and Disposal

Number of
Days
between
Final

Hearing and

Judgment

Number of
Adjournme
nts
Granted

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.Ex.

Com.EX./125/2023

29-05-2023

02-12-2023

187

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.Ex.

Com.EX./216/2023

20-04-2023

02-12-2023

226

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.Ex.

Com.EX./16/2020

08-09-2020

04-12-2023

1182

56

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.0.S./1393/2022

22-09-2022

04-12-2023

438

28

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.0.S./172/2023

01-02-2023

09-12-2023

311

20

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.0.S./993/2023

07-09-2023

09-12-2023

93

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.Ex.

Com.EX./681/2023

11-12-2023

11-12-2023
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Court

District

Case Type

Case Number

Date of
Institution

Date of
Disposal

Number of
Days between
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and Disposal

Number of
Days
between
Final
Hearing and
Judgment

Number of
Adjournme
nts
Granted

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.A.A.

Com.A.A./195/2023

22-05-2023

12-12-2023

204

110

26

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.A.A.

Com.A.A./414/2023

13-10-2023

12-12-2023

60

10

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.0.S./61/2023

09-01-2023

15-12-2023

340

10

35

11

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.0.S./303/2023

02-03-2023

15-12-2023

288

21

12

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.0.S./1021/2023

14-09-2023

15-12-2023

92

17

13

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.O.S./1632/2022

09-11-2022

16-12-2023

402

19

14

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.Ex.

Com.EX./518/2023

03-10-2023

16-12-2023

74

15

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.0.S./126/2020

07-03-2020

19-12-2023

1382

98

59
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16

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.O.S./26460/2018

17-11-2018

20-12-2023

1859

20

17

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.A.A.

Com.A.A./326/2023

28-08-2023

20-12-2023

114

86

18

18

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.0.S./611/2023

23-05-2023

20-12-2023

211

14

19

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.A.A.

Com.A.A./454 /2023

21-11-2023

21-12-2023

30

20

LXXXII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
83)

B'luru

Com.O.S.

Com.O.S./942/2023

23-08-2023

21-12-2023

120

23

11

21

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

5773/2018

08.08.2018

19.12.2023

1959

94

22

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

639/2022

22.04.2022

21.12.2023

608

15

23

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

1254/2022

01.09.2022

16.12.2023

471

15
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Judgment

Number of
Adjournme
nts
Granted

24

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

1892/2022

17.12.2022

18.12.2023

366

27

25

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

473/2023

11.04.2023

16.12.2023

249

26

26

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

583/2023

22.05.2023

18.12.2023

210

13

27

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

610/2023

23.05.2023

06.12.2023

197

14

28

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

662/2023

07.06.2023

08.12.2023

184

18

29

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

874/2023

03.08.2023

19.12.2023

138

15

30

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

992/2023

07.09.2023

21.12.2023

105

31

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

1134/2023

04.10.2023

21.12.2023

78
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32

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.O.S.

1240/2023

04.11.2023

21.12.2023

47

33

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.A.P.

36/2022

13.04.2022

13.12.2023

609

99

34

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.A.P.

9/2023

17.01.2023

16.12.2023

333

74

35

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.AA.

402/2023

11.10.2023

07.12.2023

57

17

36

LXXXIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
84)

B'luru

COM.A.A.

425/2023

31.10.2023

21.12.2023

51

10

37

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.AA.

141/2023

02.03.2023

04.12.2023

277

38

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.AA.

639/2022

01.12.2022

07.12.2023

371

12

39

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.AA.

653/2022

02.12.2022

07.12.2023

370
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40

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.OS.

268/2023

22.02.2023

08.12.2023

289

10

41

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.AA.

265/2023

12.07.2023

11.12.2023

152

42

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.OS.

541/2023

19.04.2023

21.12.2023

246

43

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.OS.

675/2023

12.06.2023

21.12.2023

192

44

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.OS.

1870/2022

17.12.2022

21.12.2023

369

45

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.OS.

453/2023

06.04.2023

21.12.2023

259

46

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.OS.

1565/2022

29.10.2022

21.12.2023

418

43

47

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.OS.

269/2023

22.02.2023

21.12.2023

302
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48

LXXXIV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
85)

B'luru

COM.OS.

427/2023

31.03.2023

21.12.2023.

265

49

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.EX

419/2019

30.01.2019

02.12.2023

1768

55

50

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.EX

572/2022

17.12.2022

02.12.2023

355

18

51

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.EX

473/2023

01.09.2023

04.12.2023

95

52

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1188/2023

25.10.2023

04.12.2023

41

53

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1193/2023

25.10.2023

04.12.2023

41

54

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1284/2023

15.11.2023

06.12.2023

21

55

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1192/2023

25.10.2023

07.12.2023

44
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56

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1257/2023

07.11.2023

07.12.2023

30

57

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

788/2023

05.07.2023

07.12.2023

157

58

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1255/2023

07.11.2023

07.12.2023

30

59

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1107/2023

27.09.2023

08.12.2023

73

60

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1259/2023

07.11.2023

08.12.2023

31

61

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1222/2023

02.11.2023

08.12.2023

36

62

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1189/2023

25.10.2023

09.12.2023

46

63

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.Ex.

577/2023

30.10.2023

11.12.2023

43
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nts
Granted

64

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.Ex.

662/2023

06.12.2023

11.12.2023

65

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.A.A.

430/2023

07.11.2023

11.12.2023

34

66

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.Ex.

574/2023

30.10.2023

11.12.2023

43

67

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

1248/2023

06.11.2023

13.12.2023

37

68

LXXXV Addl. City
Civil & Sessions
Judge, B'luru (CCH-
86)

B'luru

Com.O.S.

421/2023

29.03.2023

16.12.2023

266

22

70

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.O.S.

16/2023

03-01-2023

01-12-2023

332

71

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.O.S.

1199/2023

27-10-2023

04-12-2023

38

72

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.O.S.

4614/2017

06-07-2017

04-12-2023

2342
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73

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.O.S.

720/2023

20-06-2023

05-12-2023

168

74

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.O.S.

1238/2023

03-11-2023

07-12-2023

34

75

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.O.S.

1289/2023

16-11-2023

07-12-2023

21

76

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.O.S.

767/2023

01-07-2023

11-12-2023

163

77

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.O.S.

1008/2023

11-09-2023

13-12-2023

93

78

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.A.P.

92/2023

26-07-2023

14-12-2023

141

14

79

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.Misc.

59/2023

01-08-2023

15-12-2023

136

20

80

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.A.A.

461/2023

23-11-2023

15-12-2023

22
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81

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.A.A.

465/2023

23-11-2023

15-12-2023

22

82

LXXXVI Addl. City
Civil & Sessions
Judge, B'luru (CCH-
87)

B'luru

Com.A.A.

466,/2023

23-11-2023

15-12-2023

22

83

LXXXVII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
88)

B'luru

Com.O.S.

Com.O.S.
609/2022

19.04.2022

08.12.2023

598 days

10

84

LXXXVII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
88)

B'luru

Com.O.S.

Com.O.S.
1648/2022

14.11.2022

18.12.2023

399 days

21

85

LXXXVIII Addl. City
Civil & Sessions
Judge, B'luru (CCH-
89)

B'luru

Com.Misc

56/2022

12.09.2022

14.12.2023

458

17

86

LXXXIX Addl. City
Civil & Sessions
Judge, B'luru (CCH-
90)

B'luru

Com.O.S.

Com.0.S./428/2023

31-03-2023

05-12-2023

249

1 DAY

87

LXXXIX Addl. City
Civil & Sessions
Judge, B'luru (CCH-
90)

B'luru

Com.Misc.

Com.Misc./64 /2023

09-08-2023

08-12-2023

121

4 DAYS

88

LXXXIX Addl. City
Civil & Sessions
Judge, B'luru (CCH-
90)

B'luru

Com.O.S.

Com.0.S./1495/2022

14-10-2022

19-12-2023

431

3 DAYS
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Number of
Number of Days Number of
Sl . Date of Date of Days between| between |Adjournme
No. Court District Case Type Case Number Institution Disposal Institution Final nts
and Disposal | Hearing and | Granted
Judgment
LXXXIX Addl. City
Civil & Sessions ,
89 Judge, Bluru (CCH- B'luru Com.O.S. Com.O.S./254/2023 20-02-2023 19-12-2023 302 15 DAYS 1
90)
LXXXIX Addl. City
Civil & Sessions .
90 Judge, Bluru (CCH- B'luru Com.O.S. Com.0.S./178/2021 22-02-2021 20-12-2023 1031 95 DAYS 4
90)
Bengaluru
91 X ADJ Rural Com OS 5772022 14.03.2022 19.12.2023 645 days 50 days 4
District
Bengaluru
92 X ADJ Rural Com OS 219/2022 10.07.2019 21.12.2023 1594 days 36 days 4
District
Bengaluru
93 X ADJ Rural Com OS 285/2023 07.06.2023 02.12.2023 178 days 30 days 2
District
Bengaluru
94 X ADJ Rural Com OS 86/2023 21.02.2023 20.12.2023 302 days 54 days 4
District
Bengaluru
95 XI ADJ Rural Com OS 259/2023 22.05.2023 04.12.2023 196 days 3 30 days
District
Bengaluru
96 XI ADJ Rural Com OS 276/2023 31.05.2023 16.12.2023 199 days 3 45 days
District
Bengaluru
97 XI ADJ Rural Com OS 356/2023 01.08.2023 19.12.2023 141 days 1 15 days
District
Bengaluru
98 XI ADJ Rural Com OS 379/2023 22.08.2023 19.12.2023 119 days 1 15 days
District
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Number of Days Number of
Sl . Date of Date of Days between| between |Adjournme
No. Court District Case Type Case Number Institution Disposal Institution Final nts
and Disposal | Hearing and | Granted
Judgment
Bengaluru
99 XI ADJ Rural Com OS 392/2023 22.09.2023 | 21.12.2023 85 days 3 22 days
District
Bengaluru
100 XI ADJ Rural Com OS 362/2023 02.08.2023 | 21.12.2023 141 days 2 20 days
District

101 | IV Additional District| g1 4y | coM.0.S | COM.0.S.32/2023 | 21-04-2023 | 02-12-2023 225 2 1
and Sessions Judge

102 | IV Additional District| g1 4y | com.0.5 | COM.0O.S. 65/2022 17-12-2022 | 08-12-2023 356 3 1
and Sessions Judge

103 | IV Additional District| - g7 apr | como.s | com.o.S. 6172022 28-11-2022 | 13-12-2023 380 1 2
and Sessions Judge

104 | 1V Additional District| - g7 apr | como.s | com.o.s. 33/2023 29-05-2023 | 16-12-2023 201 2 2
and Sessions Judge

105 | 1V Additional District| - 5,17 Apr | como.s | com.0.S./37/2023 10-07-2023 | 20-12-2023 163 2 2
and Sessions Judge

106 | 1V Additional District| g0 apr | com.AP, COM.A.P./3/2023 09-10-2023 | 19-12-2023 71 3 3
and Sessions Judge

107 | 1V Additional District| - g0 apr | com.AP, COM.A.P./1/2023 26-06-2023 | 21-12-2023 178 2 1
and Sessions Judge

108 | IV Additional District| - g, 7 apr | coMEX. | COM.EX./483/2023 23-09-2023 | 01-12-2023 69 1 1

and Sessions Judge
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109 | 1V Additional District| - g, 7 ap; | coMEX. | COM.EX./197/2023 10-02-2023 | 09-12-2023 302 1 1
and Sessions Judge

110 |1V Additional District| - g, 7 Ap; | coMEX. | COM.EX./248/2023 20-06-2023 | 09-12-2023 172 1 1
and Sessions Judge

111 |1V Additional District| - p); 7 ap; | coMEX. | COM.EX./350/2023 08-09-2023 | 09-12-2023 92 1 1
and Sessions Judge

112 |1V Additional District| - g, 7 ap; | coMEX. | COM.EX./379/2023 12-09-2023 | 09-12-2023 88 1 1
and Sessions Judge

113 |1V Additional District| - g7 ap; | coMEX. | COM.EX./427/2023 14-09-2023 | 09-12-2023 86 1 1
and Sessions Judge

114 |1V Additional District| - g, 7 Ap; | coMEX. | COM.EX./446/2023 21-09-2023 | 09-12-2023 79 1 1
and Sessions Judge

115 |1V Additional District| - g, 7 ap; | coMEX. | COM.EX./550/2023 04-11-2023 | 09-12-2023 35 1 1
and Sessions Judge

116 | 1V Additional District| - g7 apr | coMEX. | COM.EX./265/2023 24-06-2023 | 11-12-2023 170 1 1
and Sessions Judge

117 |1V Additional District| - g, 7 apr | coMEX. | COM.EX./274/2023 24-06-2023 | 11-12-2023 170 1 1
and Sessions Judge

118 | 1V Additional District| - g, 7 ap; | coMEX. | COM.EX./527/2023 30-10-2023 | 11-12-2023 42 1 1

and Sessions Judge
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119 |1V Additional District| - g7 Ap; | coMEX. | COM.EX./451/2023 21-09-2023 | 13-12-2023 83 1 1
and Sessions Judge

190 | 1V Additional District| - g, 7 ap; | coMEX. | COM.EX./484/2023 23-09-2023 | 15-12-2023 83 1 1
and Sessions Judge

101 |1V Additional District| - g, 7 ap; | coMEX. | COM.EX./486/2023 23-09-2023 | 15-12-2023 83 1 1
and Sessions Judge

192 | IV Additional District| - g7 ap; | coMEX. | COM.EX./601/2023 07-11-2023 | 15-12-2023 38 1 1
and Sessions Judge

103 | IV Additional District| - g, 7 ap; | coMEX. | COM.EX./249/2023 20-06-2023 | 16-12-2023 179 1 1
and Sessions Judge

104 |1V Additional District| - g, 7 Ap; | coMEX. | COM.EX./603/2023 07-11-2023 | 16-12-2023 39 1 1
and Sessions Judge

105 | IV Additional District| - g, 7 Ap; | coMEX. | COM.EX./606/2023 07-11-2023 | 16-12-2023 39 1 1
and Sessions Judge

106 | 1V Additional District| g, 7 Ap; | coMEX. | COM.EX./202/2023 28-08-2023 | 18-12-2023 112 1 1
and Sessions Judge

197 | IV Additional District| - g, 7 ap; | coMEX. | COM.EX./209/2023 29-08-2023 | 20-12-2023 113 1 1
and Sessions Judge

10g | IV Additional District| - g, 7 ap; | coMEX. | COM.EX./339/2023 08-09-2023 | 20-12-2023 103 1 1

and Sessions Judge




Page 16

Number of

Number of Days Number of
Sl . Date of Date of Days between| between |Adjournme
No. Court District Case Type Case Number Institution Disposal Institution Final nts
and Disposal | Hearing and | Granted
Judgment

109 |1V Additional District| - g, 7 Ap; | coMEX. | COM.EX./345/2023 08-09-2023 | 20-12-2023 103 1 1
and Sessions Judge

130 | 1V Additional District| - g, 7 ap; | coMEX. | COM.EX./364/2023 11-09-2023 | 20-12-2023 100 1 1
and Sessions Judge

131 |1V Additional District| - g, 7 apr | coMEX. | COM.EX./396/2023 12-09-2023 | 20-12-2023 99 1 1
and Sessions Judge

132 | IV Additional District| - g, 7 ap; | coMEX. | COM.EX./475/2023 22-09-2023 | 20-12-2023 89 1 1
and Sessions Judge

133 | IV Additional District| - g7 ap; | coMEX. | COM.EX./491/2023 29-09-2023 | 20-12-2023 82 1 1
and Sessions Judge

134 | IV Additional District| - g, 7 ap; | coMEX. | COM.EX./493/2023 29-09-2023 | 20-12-2023 82 1 1
and Sessions Judge

135 | 1V Additional District| - g, 7 ap; | coMEX. | COM.EX./619/2023 18-11-2023 | 21-12-2023 33 1 1
and Sessions Judge

136 | 1V Additional District| - g7 apr | coMEX. | COM.EX./620/2023 18-11-2023 | 21-12-2023 33 1 1

and Sessions Judge




